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C.P. No. 93/ALD/2017

Sri S.K. Gupta alongwith Ankit Singh, PCS for the petitioner. Sri Krishna

Dev Vyas, CGSC for ROC Kanpur.

In the present matter, the rejoinder to the report of ROC is filed.

A copy thereof is already received by the CGSC.

The case is fixed for the argument.

The matter to be listed on 28" February,2018. _
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